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13.07.2017

 COURT NO.3  
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT

 HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 2.15 P.M.

1. W.P.(C) 7207/2008 COMMISSIONER OF INCOME RAHUL CHAUDHARY 
TAX CENTRAL-III LAKSHMI GURUNG
VS. M/S RADICO KHAITAN ANURAG VIJAY
LTD. AJAY VOHRA, KAVITA JHA

2. ITA 315/2003 COMMISSIONER OF INCOME
TAX, DELHI
VS. M/S BHUSHAN STEELS
AND STRIPS LTD.

3. ITA 316/2003 COMMISSIONER OF INCOME
TAX, DELHI
VS. M/S BHUSHAN STEELS
AND STRIPS LTD.

4. ITA 317/2003 COMMISSIONER OF INCOME
TAX, DELHI
VS. M/S BHUSHAN STEELS
AND STRIPS LTD.

5. ITA 349/2003 COMMISSIONER OF INCOME
TAX, DELHI
VS. M/S BHUSHAN STEELS
AND STRIPS LTD.

6. ITA 434/2005 COMMISSIONER OF INCOME
TAX, DELHI
VS. M/S BHUSHAN STEELS
AND STRIPS LTD.

THROUGH: -  RAHUL CHAUDHARY AND LAKSHMI GURUNG, ADVOCATES, FOR CIT, ITA. NOS. 
 315/2003, 316/2003, 317/2003 AND 349/2003.
 ZOHEB HOSSAIN, ADVOCATE, FOR CIT IN ITA 434/2005.
 AJAY VOHRA, SR. ADVOCATE WITH KAVITA JHA, BHUWAN DHOOPAR
 AND ROOPALI GUPTA, ADVOCATES, FOR RESPONDENT.

7. ITA 681/2004 COMMISSIONER OF INCOME 
TAX, DELHI
VS. M/S VARDHMAN  INDUSTRIES
LTD.

8. ITA 708/2004 COMMISSIONER OF INCOME 
TAX, DELHI
VS. M/S VARDHMAN  INDUSTRIES
LTD.

9. ITA 755/2004 COMMISSIONER OF INCOME 
TAX, DELHI
VS. M/S VARDHMAN  INDUSTRIES
LTD.
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10. ITA 725/2004 COMMISSIONER OF INCOME 
TAX, DELHI
VS. M/S VARDHMAN  INDUSTRIES
LTD.

THROUGH: -  ZOHEB HOSSAIN, ADVOCATE, FOR CIT.
 AJAY VOHRA, SR. ADVOCATE WITH KAVITA JHA, BHUWAN DHOOPAR
 AND ROOPALI GUPTA, ADVOCATES, FOR RESPONDENT. 

COURT NO.8     
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 10.30 A.M.

1. FAO(OS)(COMM) 84/2017 M/S CWHEC-HCIL (JV) ARVIND MINOCHA 
   CM APPL. 14328/2017 VS. M/S CHPRCL MAYANK KSHIRSAGAR

RAMESH KUMAR

    HIGH COURT OF DELHI                            
    12th JULY,2017                              REGISTRAR (LISTING)
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